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4sr suitable action. All complaints 
frem M w biw  of Parliament are, 
Im rm r, nquind to be brought to 
Hm aotfae of tho coaooraad General 
Manager pad tba Ballway Board.

(b) A statement giving tho number 
«C complaints recorded against D.TJ1. 
«  DJLQs. it laid oa the Tablo of tbe 
Babba. [So* Appendix VI, annexure 
Xbl « .]

(e) Yes, where necessary.
(d) Generally by oOeon of suitable 

tank having regard to the status of 
the oflesr against whom the complaint 
la made,

WirelMa faspeetafs
IW7. Shit Vajpayee: WiU tho Min­

ister of Transport and Communications 
be pleased to state:

(a) whether it is a fact that the 
wireless inspectors work on a rota­
tional system and are not kept in their 
poets 00 permanent basis in a regular 
cadre;

(b) if so, the reasons therefor; and
(e) the number at such wireless In­

spectors?

The Wtbstster Transport and Oera- 
aswnbaHeas (Sbzi 8. K. Fatll): (a)
Yes, eacept a few directly recruited 
Wireless Licence Inspectors who work 
on permanent basis.

(b) (i) Appointment on permanent 
basis will moan creation of small 
Isolated cadre with little scope for 
P'-omotion. Creation of such cadre 
causes dissatisfaction leading, in course 
of time, to persistent demands and 
agitation for avenues of promotion 
which is not found possible to meet

(il) Long contacts with radio 
dealers and users of receiving sets 
may give scope for malpractices, 
causing loss of revenue to Govern* 
saeat

(lil) Rotational system has the ad­
vantage of permiting the departmental 
fdftnials te revert back to their

normal work and eeek promotion in 
{he general linn.

(e) 371 Wireless Licence Inspectors 
and M Wireless Investigate In­
spectors.

Damage la BaM Crops
3728. Shrl Faagaxkar: WiU the Min* 

Ister of Peed sad Agriealtnre be 
pleased to state:

(a) whether Government have re­
ceived reports from any State regard­
ing damage of rabl crops by Insects 
and heavy rainfallq during the year
1958-B9; and

(b) if eo, the details thereof?

The Minister of rood and Agrlemi- 
tars <8hrl A. P. Jala): (a) and (b). 
Reports of damage of rabi crops by 
insects and heavy rainfalls during 
the year 1658-09 have been received 
from some of the States. A statement 
giving the details thereof is laid on 
the Table of the Sabha. [See Appendix 
VI, annexure No. M.]

Sspply of Wheat «• Flenr MUls
m m  fShrt Fangarkar:

\  Shri B. B. MWua:
WIU the Ministar of Food and Agrl- 

ealtara be pleased to state the quan­
tity of wheat supplied to the flour 
mills in India by Government during
iN M tr

The Minister st  Food and Agifeal* 
tan (Shri A. F. Iain): The total
quantity of imported wheat supplied 
by the Central Government to roller 
flour mills in the country during the 
period April, 1958 to February, 1959, 
was about 7:44 lakh tons.

Imported FOodgralas

273*. Shri N. B. Maniaasay: WiU
the Minister of Food and Agriealtnre 
be pleased to state whether the import­
ed foodgrains are subject to the price 
fixed for procurement in Southern 
Zone?




